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) VI. Report and Accounts (1980-81)
b of the Bharat Aluminium Company
Limited, New Delhi and related

papers.

THE MINISTER OF COMMERCE
AND STEEL ANpD MINES (SHRI
PRANAB KUMAR MUKHERJEE):
Sir, T beg to lay 'on the Table:

2~ I A copy each (in English and

> ¥indi) of the following papers, under
sub-section (i) of section 619A of
the Companies Act, 1956:—

Papers laid

= iy (a) Sixth Annual Report and
Accounts of the Bharat Refractories

.- Limited, Dhanbad, for the year 1979-
N 80 together with the Auditors’
Repori on the Accounis and the
- vomments of the Comptroller and
7 Auditor General of India thereon.

(b) Review by Government on

-3" the working of the Commpany.

- [Placed in T..'ibrary, Bee No. LT-
- 8167/81 for (a) (6)]

_ *.- (ii) (a) Sixth-third Annual Re-
" port and Accounts of the Indian
- Iron and Steel Company Limjted,
‘* Calcutta, for the year 1979-80, to-
gether with the Auditors’ Report
on the Accounts and the comments
of thg Comptroller and Auditor
General of India thereon, .

¥ (b) Review by Government 7
" the working of the Company.

[Placed in Library, See No., LT-
3106/81 for (a) and (6)]

on

(iii) (a) Ninth Annual Repat
and Accounts of the Mineral Ex-
ploratjon Corporation Limited,
Nagpur, for the year 1980-81, and
the Auditors’ Report on the
Accounts and the comments of the
Comptroller ang Audltor Genera,l of
India thereon. : e

(b) Review by Government on the
Workmg of the Corporation.

5 - - [Placed in Library, See No, LT-
3103/81 for (a) and (6)1:;.
(iv) (a) Ninth  Annual Report
and Accountg of the Bharat Gold
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on the Table

Mineg Limited, Oorgaum, (Karna-
taka), for the year 1980-81 together
with the Auditors’ Report on the
Accounts and the comments of the
Comptroller and Auditor General of
India thereon.

(b) Review by Government on the
working of the Compan:.

[Placed in Library. See No, LT-
3100/81 for (a) and (6)]

(v) (a) Fourteenth Annual Re-
port ang Accounts of the Hindustan
Copper Limjted, Calcutta, for the
vear 1980-81 together with the
Auditors’ Report on the Accounts
and the comments of the Comp-
troller and Auditor General of
India thereon.

(b) Review by Government on
the working of the Company.

[Placed in Library. See No. LT-
3101/81 for {(a) and (6)]

(vi) (a) Fifteenth Annual Report
and Accounts of the Bharat Alumi-
nium Company Limited, New Delhi,
for the year 1980.81 together with
the Auditors’ Report _on the
Accounts and the comments of the
Comptroller and. Auditor General
of the India thereon. Tt

(b) Review by Govemment anihe
working of the Company,

[Placed in Library. See No. LT-
3102/81 for (a) and (6)]

II, Statements (in English and
Hindi) giving reasons for the delay
in laying the papers mentioned at l
(i) (a) and (ii) (a) above,

[Placed in Library, See No. LT-

3106/81]

_— . T e
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Report (1979-80) on the working of
Commission of Railway Safely,

Lucknow

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI A. P.
SHARMA): Sir, T beg to lay on tae
Table a copy each (in English and
Hindi) of the following papers:

(1) Annual Report on the worke
ing of the Commission of Railway
Safety, Lucknow, for the year 1979-
80.

7]
al”



Aircraft (Amendment)

195 Papers laid
(ii) Statement giving reasons for
the delay in laying the paper men-
tioned at (i) above.
[Placed in Library, See No. LT-
3267/81 for (i) and (iD)]

1981

SHRI A, P. SHARMA: 8ir, 1 also
beg to lay on the Table a copy (in
English anq Hindi) of the Ministry
of Tourism and Civil Aviation Noti-
fication G.S.R. No. 699, dated the 25th
July, 1981, publishing the Aircraft
(Amendment) Rules, 1981 under sec-
tion 14A of the Aircraft Act, 1934
alongwith an Explantory Note on tne
Notification (Placed in Library. See
No. LT-3168/81],
< L Report and Accounts (1980-81)
of the Cashew Corporation of India
Limited, New Delhi and relateq papers

II. Report and Accounts (1930-81)
of the National Textlles Corperation

Rules,

" Limited, New Delhi and relateq papers

-

III. Report and Accounts (1980-81)
of tht Minerals and Metals Trading
Corporation of India Limited, New
Delhi and related papers. .

SHRI PRANAB KUMAR MUKH
ERJEE: Sir, 1'also beg to lay
on the Table a copy each (in Eng-
lish and Hindi) of the following pa-
pers under sub-section (1) of section
619A of the Companieg Act, 1966:—

(i). (a) Eleventh Annual Report
—-.and Accounts of the Cashew Cor-
:‘ poration of India Limited, New
*" Delhi, for the year 1980-81, together
with the Auditors’ Report on the
Accounts and the comments of the
Comptroller and Auditor General of
India thereon,

(b) Review by Government on

" the working of the Corporation.

fPlaced in library See No. LT-3108|
81 for (a) and (M].

(ii) (a) Thirteenth Annual Report
and Accounts of the National Textiles
Corporation Limited, New Delhi, for
the year 1980-81, together with the
Auditors’ Report on the Accounts
and the comments of the Comptrol-
ler and Auditor General of India
thereon. -
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(b) Review by Government on the
working of the Corporation.

[Placed in Library., See No, LT-
3107|81 for (a) and (b)].

(iil) (a) Eighteenth Annual
Report and Accounts of the
Minerals and Metals Trading Cor-
poration of India Limited, New
Delhi, for the year 1980-81, together
with the Auditors’ Report on the
Accounts and the comments of the
Comptroller and Auditor General
of India thereon,

(b) Review by Government ok
the working of the Corporation,

[Placed in Library, See No, LT-
3153(81 for (a) and (b).]

1, Report and Accounts (1980-81)
of the Hindustan Diamond Company
Limiied Bombay and related paper. .

M. Report (1980-81) of the Carda-
mom Board Cochia and relateg paper.

1. Report ang Accounts (1980-81)
of the Gem ang Jewellery Export
Promotion Council, Bombay and re-
lateg papers

IV. Report and Accounts (1980-81)
of the Wool 'Research Association,
Thane, ang related paper,

V. Report and Accounts (1980-81)
of the Federation of Indian Export
Organisations, New Delhi ang relat-
ed papers.

SHRI PRANAB KUMAR MUKHER-
JEE: Sir, I also beg o lay on the
Table a copy each (in English and
Hindi) of the following papers:

(i) (a) Third Annual Report and
Accountg of the Hindustan Diamond
Company Limited, Bombay, for the
year 1980-81 and Auditors’ Report

.on the Accounts.

(b) Review by Goverament on the
working of the Company,

[Placed in Library, See No, LT-
311181 for (a) and (b)].

(i) (a) Fifteenth Annual Report
of the Cardamom: Board, Cochin,
for the year 1980-81.



